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Special Pia... For Denlo!'lIleat Of Tribal 
Are ... 

+ 
"lOW. SHRI JAGANNATH MISHRA: 

SHRI M. S. PURTY: 

Will the Minister of PLANNING be 
pleased to state: 

(a) whether Government propose to for
mulate special plans for the development 
or trihal areas; and 

(b) if so. the broad outlines thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI MO-
HAN OHARIA): 

(a) and (b). In order to .obtain speedy 
development of tribal area, in the Filth 
Plan It i~ propmed to Iav s(res~ on inte· 
grated development of these areas. State 
Governments have been advised to prepare 
such plans which would lorm part of their 
Fifth I'lan.. Funds would flow from diffe· 
rent sectoral programme. as well as from 
the supplementary sector of the hack· 
ward clas~~. Since the tribal area, are very 
hackward •• ileable funds would be assured 
from the minimum need. programmes for 
eclucation. drinking water .upply nutri
tion. health care etc. The administrative 
.~t-up and the personnel policy will be 
oriented to meet the need. of tribal areas. 
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SHRI MOHAN OHARIA: According to 
the information available. by and larl{" the 
target. indicated in the Fourth Plan will 
be ach ieyed. 
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SHRI MOHAN OHARiA: The program
mes for the Fifth Plan are being received. 
Some of the Slates have formulated their 
programmes and submitted them to the 
Central Government. They are being 
examined by the Planning Ministry. 

SHRI JAGANNATH MISHRA: Which 
arc those States? 

SHRI MOHAN OHARIA: I have not 
got that information just now. We have 
advised the State Govertlrnents that for 
the tribal development it is very much 
necessary to have integrated area develop
ment projects. We have made it very 
rlear In 01lT guidelines and we arc tak
ing all care to see that the.e tribal areas 
and the people from these tribal com
mun;tie. get fair justice in the Fifth 
Plan. 
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SHRI MOHAN OHARIA: At preoent 
lhere are nearly 484 blocks where these 
"h....,es are in operation. Apart from 
this scheme, several other schemes like 
post-matric scholarship. gir'" hostlb and 
other facilities for the development of the 
tribal people are in operation. So far u 
the Fifth Plan is concerned, in the guide
lines to the State Governments we have 
in.isted and emphasized that .pecial care 
should be taken of the tribal people and 
aho the backward areas in the country. 

SHRI DINEN BHATTACHARVYA: 
Thi. problem cannot be solyed simply 
by building lOme hoote" or makinll' some 
arrangements here and there for the back
ward cia...,.. The main problem here 
i.. the distribution 01 land to the people 
belonging to the backward c1a.a and 
the triba". What steps have been taken 
hv the Government to I« that the land 

_ at present belonging to the tribab and 
the backward people are not taken awav 
from them by big land-ownm and vestec\ 
interaob? 
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SHRI MOHAN DHARIA: The Central 
Government have already advised all the 
State Governments to give prole('Lioll La 
ouch people who are pos8t'Ssing lands and 
to see that they are not ousted fwm 
their lands. Besides, land reforms inclmt
ing land ceilings arc being undertaken hl' 
several State Governments. Some Slate 
Governments have enacted 111l'ir own laws. 
It is trlle that the Central Government is 
not happy with tile way the), are being 
implemented. We arc again r<'itcraling 
and emphasising that unless and until 
the land is made available to slIfh peopic 
it will not he possible for us to settle 
them in their land .. 

SHRI D. BASUMATARI: May I know 
whether any direction has been given to 
the Cell that is going to be constituted to 
provide land for land to th .. tribal people 
who 3re ousted from their homN and 
hearths on the establishment of various 
industries and projects? TI)(~rc is no provi
sion for their housing also. I want to know 
whether that will he taken into considera
tion and provided in the Plan itself to 
give land!il and house·sites 10 the oustees. 

SHRI MOHAN DHARIA: As I said 
earlier _ we arc very much aware of these 
problems. We are insisting on State Govern· 
ments and we would like to cooperate with 
them so that social justice is properly ren
dered to the tribal people in the country. 

SHRI D. BASUMATARI: I am_ partiClI
larly, talking about the oustees. 

SHRI MOHAN DHARIA: Whenever 
any industry is established, as per the pre
sent policy of the Government, the entre
prencur is asked to take carc of those ous· 
ted people there. 
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SHRI MOHAN DHARIA: We will consi
der the proposal made by the hon_ Mem-
,J{'f. 
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SHRI MOHAN DHARIA: We shall con
sider the proposal. I cannot off-hand im 
Illcdialdy say Wilhou .... examining the pro· 
po:;al. 
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THE MINISTER Oli PLANNING (SHRI 
D.P. DHAR): Sir, these mallers fall essen· 
tially within the jurisdiction of the States. 
With all lespect, I would submit that il 
would he impropcr for us to commit with· 
out knowing all the faclS. The question 
(hat the 11011. Member has raised is to res· 
tore and maintain traditional rights of thc 
trihes which they have, which they possess 
and which they ought to conLinue to pas-
orss. I would assure the hon. Member Ihat 
after we examine the position in the light 
of the que.tion that he has raised, we shall 
funrish all lhe information that he seeks on 
the subject. 
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SHRI MOHAN DHARlA: While ocrur.i

nising the Fifth Five-Year Plan proposals 
tbat will be coluing h:om tbe Stale Go\terll~ 
men Is, we shall take care to see that due 
protection i. given to the tribal are.. aod 
also to the people from the tribal area •. 

SHRI P_ M. SAYEF.D: The question of 
de\·elopment of tribal areas is often railed. 
htlt the infra-structure, as far as communi
cation facilities are concerned or traDSpDrt 
racititi~ are concerned. is Dot made: avai" 
able __ _ 
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MR. SPEAKER: Please ask your ques
tion. 

SHRI P. M. SAYEED: My question is 
whether the Government will assure this 
hou.,e that, while formulating the Fifth 
Five-Year Plan, they will insist on the State 
Goyernment" and Union territories to sec 
that maximum attention is given to make 
provisions for infra-su·ucturc. 

SHRI MOHAN DHARIA: We shall take 
that into consideration. 

SHRI MOHANRAJ KAIJNGARAYAR: 
We have plenty 01 tribal areas in the 
South, and I would like U,e Minister to 
tell us what arc the programmes and the 
financial held in the Fifth Five-Year Plan 
and in what way are they going to help to 
develop these tribal areas, particularly in 
Tamil Nadu. 

SHRI D. P. DHAR: In the approach to 
the Fifth l"ive-Year Plan, we have specili
cally mentioned that primary consideration 
will have to be given for the upliftment 
and development of the concentration of 
tribal population in certain pockets of 
India, ami for this purpose we have also 
requested the State Governments to (ormu
late specific plans. We hope, and it will be 
our endeavour to ensure, that these plans 
arc properly implemented and the outlay, 
which are earmarked for the development 
and upliftment of the tribal people are in 
fact spent on them and dIrectly henefit 
them. This will naturally include the pro· 
blem of the tribals in Tamil Nadu also. 

SHRI P. VENKATASUBBAIAH: There 
is a large triltll tract comprising the States 
of Orissa. Madyha Pradesh and Andhra 
Pradesh, which have become the hunting 
ground for the activities of the Naxalites 
because of the economic exploitation that 
is being carried on by some Plains people 
for centuries. May I know whether the 
Planning CommisslOn will give a consi
dered thought to this and prepare a Mas· 
ter Plan for the development of these trio 
bal people in these tracts living close-by 
in Madhya Pradesh, Orissa and Andhra 
Pradesh? 

SHRI D. P. DHAR: As far as the malaise 
of Naxalitism Is concerned, it does not 
amict only !be triba1s; the other also fall a 
victim to that. But r will a!lSure this hon. 
House that, in the Fifth Plan, we shall 
make our best endeavour to organize a co
herent and appropriate programme for the 
developments and welfare of the tribals. ......... ~:'"""~ ~ 
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SHRI D. 1'. DlIAR: The set of criteria 

which will goverIl the allotment of central 
allOl:alions and central money to various 
States is quite different alld that, with all 
respc"t, shollid IIO! be linked with this 
q lIes Lion of the welfare of the ttibala. 
This is a 'P':cial subject wbich has get to 
re"eive .peclal attention and the Fifth Plan 
will take this fact into account and we shall 
ensure that whatever allocations are made 
either by the Centre or within the State 
plan are in fact spent for the achievemenl 
of this objective. 

SHRI M. RAM GOPAL REDDY: I want 
to know whether the Minister knows it or 
not that some vested interests arc exploiting 
these tribals to destroy the forests. If 10, 
what steps Ite is taking to control this actio 
vity? ... 

MR. SPEAKER: That was my fear al· 
rtady. The question should be relevant. 

SHRI M. RAM GOPAL REDDY: This is 
a relevant question, Sir. Thia aspect has 
not been touched by anybody. I want ID 
know how he is going 10 conlrol this actio 
vity. 

MR. SPEAKER: You know what the main 
question is. You kindly read the main 
question. I will come back to you lat:er on. 

SHRI PARIPOORNANAND PAINULI: 
Thf" hon. Minister just stated that there 
are 484 Tribal Blocks in the country. Is it 
a fact or not that there are twn BDOs In 
each block and double the expenditure is 
being incurred on these blocks and if so, 
would the hon. Minister re-oritnt the pat
rem of rhe Tribal BInet. !I() that more 
money is marie available for the integrated 
development of !be tribal people? 
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SHRI D. P. DHAR: I feel guilty tbat I 
do not have information about tbe detailed 
administrative structure of each block. 
Obviously we should not spend more money 
on admmistrative structures. On the COI1-

trary, the emphasis on expenditure should 
be directed toward. developmental activi
ties. This is an unexceptionable principle 
which we accept whole·heartedly. 

SHRI BHOGENDRA .JHA: In the back
ground of Ollf failure 10 give due protection 
to the intere.'its of the Adivasis or to ~nsure 
their salisfactory development up till now. I 
want to know whether it is considered by 
the Government to have some sort of an 
integrated, rather territorially integrated 
development under some body or authority 
for the Advisasis living in Bihar, Orissa and 
Madhya Pradesh which is tbe biggest con
tigu()u< and compact Adivasi-populated 
area in the country so that their economic, 
cultural and even political interests and 
development can be ensured. 

What is the Centre's contribution mate
rially in terms of advice or suggestions to 
the DeveJ0'pment Board formed in Bihar 
for the Adlva.i arcas of Chota Nagpur and 
Santal Parganas? 

SHRI D. P. DHAR: We have alread, 
.ubmitted in reply to a question that the 
most elfe('live step for the development of 
the Adivasis and the tribal population 
would be an integrated approach towards 
them. Therefure, to that extent, we are 
in "\hole·hearted agreement with the sug
~estion made by the hon. Member. We 
nave given detailed guidelines for tbe deve
lopment of Santal Parganas as well as tbe 
Chota Nagpur area to tbe Bihar Govern
men t. There is a Board functioning for 
Chola Nagpur and in broad outline I 
would say that the efforts made for the 
total development of the tribals, 80Cially 
~ducationally and economically. As far as 
the political aspects are concerned, I leave 
it to the hon. Member. 

Inclusion of SpedalilJt8 and Profmrio...... in 
Planing CoDimlMioa to Strengtben the 

OrganilatiOD 

·1O~1. SHRI M. S_ SANTEEVI RAO: 
Will Ihe Minister of PLANNTh."G be pleas· 
ed to stilte: 

(a) whether Government propose to in· 
c1ude specialists and professionals in tbe 
Plannin~ Commission to strengthen the or
ganisation; 

(b) 1£ 10, whether tbeoe exp"" will be 
advisers or cOMultanll to tbe (; ""roment; 
aftd 

sal~) what are broad featuroa of the propo· 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI 
MOHAl\' DHARIA): (a) Yes, Sir. 

(h) and (c). The Approach to the Fiftb 
Plan spells out the main areas which call 
fOl' major efforts to improve Plan imple. 
mentation. In order to ensure effective im
plementation of projects, it is necessary to 

'4;0ntinuously monitor the progress of the 
economy particularly in key sectors like 
ql~el, power, oil, fertilizers. irrigation etc .• 
analyslOg in depth the data regarding the 
Implementation of projects in these sectors 
and make recommendations for suitable 
measures to be taken to iml!rove perform
ance. With these tasks in vtew, tbe Plan
lIing Commission is proposing to set up a 
high-level monitoring and Enluation Unit 
and to reorganise and suitably strengtben 
the Project Ap'praisal and tbe Industry and 
Mincrals DiviSIons to ensure better project 
appraisal, evaluation and implementatIOn. 
A few consultants are proposed to be ap
pointed. The troposals in this regard are 
bemg processe . 

SHRI M. S. SANJEVI RAO: I want to 
know from the hon. Minister whether it is a 
fact that the Planning Commission consists 
mostly of bureaucrats and there are very 
few experts and that the Planning 
CommiSSIon is, as a matter of fact, like any 
other Ministry or Department of tbe Gov· 
ernment of India with the result tbat the 
country is suffering from economy of shor
tages? As a matter of fact even after 20 
years of planning tbere is sbortage of drink
ing water, fertilisers, electric power etc. I 
want to know from the hon. Minister whe
tber he has taken any steps to strengthen 
the Planning Commission not only for the 
planning process but also for the imple· 
mentation part of it. 

THE MINISTER OF PLANNING 
(SHRI D. P. DHAR): It is ratber embar· 
rassing for me toanswer a question which 
is directed on tbe penonneT of tbe Plan· 
ning Commission but nevertbeless I would 
submit tbat tbe Planning Commission does 
not consist of bnreaucralS only. It consists 
of eX'pcrts also. In any case I personally, 
who IS standing beFore you, do not happen 
to be a bureaucrat at all. The other ques· 
tion is more general in character. about 
tbe performance of tbe planning I?rooeos in 
tbis country. I can say defirutely tbat 
planning in this country haa been responsi
ble for a great deal of development and a 
grea t deal of achievement. 




